NATIONAL COM PANY LAW TRIBUNAL
' - AHMEDABAD BENCH
'AHMEDABAD

TP No. 83-A/2016 with TP No. 83/397 393/NCLT/AHM/2016 (New)
CA No. 259/2014 WIth CP No. 76/397 -398/CLB/MB/2014 (Old)

Coram: Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
. MEMBER JUDICIAL

Name of the Company: ' ' Sheela Chandrakant Shah & Ors
' ' Vs, -
Daudayal Hotels Pvt. Ltd. & Ors.

Section of the Companies Act: Section 397-398 of the Companies Act, 1956
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ORDER

[earned Advocate Mr. Kailash Jethmalani present for Pet1t10ners Learned Advocate
Mr. Pavan Godiawala present for Respondents no. 1 and 2. Learned Advocate Mr.
Harmish Shah present for Respondents no. 3 to 8.

Learned Counsel appearing for Respondents requested one week time for the
response of the Respondents on the above said proposal

List the matter on 07.09.2017. ' o
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RAVEENDRA BABU

_ _ - _ 'MEMBER JUDICIAL
- Dated this the 17th day of August, 2017. ' -




